114 Written Answers to [RATYA SABHA] Unstarred Questions

Credit for renewable energy projects

3775. SHRI A. ELAVARASAN: Will the Minister of FINANCE be pleased to

state:

(a) whether it is a fact that while extending credit public sector banks
traditionally give preference to conventional power projects rather than renewable

energy projects;
(by if so, the details thereof;

(c) whether Government has asked the public sector banks to consider a
separate exposure limit for credit to renewable energy projects to improve fund flow

into this capital-intensive industry; and
(dy if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARATIN MEENA): (a) and (b) No, Sir. Banks sanctions loans to viable power

projects, irrespective of their nature.

(c) and (d) No, Sir. However, keeping in view the importance of renewable
energy projects, Public Sector Banks (PSBs) have been advised by the Government
not to reject any proposal for financing, otherwise viable renewable energy project,

on the ground that power sector as a whole is under stress.
Small Credit Institutes in tax net

13776. SHRI ASHK ALT TAK: Will the Minister of FINANCE be pleased to
state the details of profit/loss incurred by institutes providing small credit to

agricultural sector after being included in income tax net?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): No centralized data is maintained pertaining to "profit/loss
incurred by institutes providing small credit to agricultural sector after being

included in income tax net", on case to case basis.
SEBI guidelines for controlling insider trading

3777. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of FINANCE be
pleased to state:

(a) whether the Capital Market Regulator SEBI has laid down new guidelines

to control insider trading in the country; and

tOriginal notice of the question was received in Hindi.



